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STATEMENT

Statement showing yearly profit/loss of the State Electricity Boards without RE subsidy

(Rs. In crores)

No. Name of the SEB 1992-93 1993-94 1994-95

1. A.P. 79.37 86.86 -828.96 (p)

2. Bihar -242.41 280.65 -300.11 (U)

3. Gujarat -537.93 -492.35 -550.28 (A)

4. Haryana -370.90 -482.68 -98.92 (A)

5. H.P. 11.82 14.61 17.67 (A)

6 Karnataka -19.49 -1.89 -164.18 (A)

7. Kerala 18.40 24.12 13.32 (U)

8. M.P. -279.04 -297.01 -382.40 (U)

9. Maharashtra 272.00 288.89 320.75 (A)

10. Orissa 23.49 -196.05 -136.08 (U)

11. Punjab -460.73 -499.35 -427.48 (A)

12. Rajasthan -221.43 -354.82 -411.05 <U)

13. Tamil Nadu -231.96 -301.56 -2.31 (A)

14. Uttar Pradesh -691.46 -1090.20 -978.25 (A)

15. W.B. -96.42 -55.38 -78.66 (A)

16. Assam -134.75 -329.60 -269.85 (P)
17. Meghalaya -12.46 -12.97 -17.58 (P)

-2893.90 -3418.74 -4294.37

* ' Provisional 
 ̂ * Audited 
) - Un-Audited

Tamper Proof LPG Seal

*4. SHRI M. SELVARASU :

SHRIMATI GEETA MUKHERJEE :

Will the PRIME MINISTER be pleased to state :

(a) whether attention of the Government has been 
rawn to the news-ltem captioned 'Illegal diversion of 
PG on the rise’ appearing in the Economic Times on 
ovember 1, 1996;

(b) If so, the reaction of the Government thereto;

(c) whether such tampering of the seal and 
Iverslon of LPG are sometimes being done with the 
nowledge of the dealers;

(d) the action taken against such dealers by the 
overnment; and

(e) the measures proposed to be taken to make the 
aal tamper-proof?

THE MINISTER OF STATE IN THE MINISTRY OF 
ETROLEUM AND NATURAL GAS (SHRI T.R. BAALU): 
i) Yes, Sir.

(b) and (c). Oil Marketing Companies have detected 
some instances of diversion of LPG and supply of 
underweight cylinders to the customers.

(d) Action against distributors for diversion of LPG 
to non-domestic purpose is taken as per provisions of 
Revised Marketing Discipline Guidelines.

(e) LPG Equipm ent and Research Centre, 
Bangalore set up by the Oil Industry has been entrusted 
with the task of developing a pilfer proof/tamper evident 
seal on behalf of the Industry.

IBRD Loan for Power Sector

*5. SHRI DINSHA PATEL :
SHRI SHANTILAL PARSOTAMDAS PATEL :

Will the PRIME MINISTER be pleased to state :

(a) whether the undisbursed balance of external 
assistance in the power sector runs into several 
thousand crores during the last three years particularly 
in 1994-95;

(b) If so, the details thereof and the reasons therefor;


